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SUPREMECOIRTOFI NDI A
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KUM A R MAI NI Appel lant (s)
VER SUS
COMWN R. OF INCOM E TAX, PUNJ A B Respondent (s

)

(Wth prayer for interimrelief and office report )

Date: 09/ 07/ 2007 This Appeal was called on for hearing today.

CORAM :

HONB L E MR JUS T ICE ASHO K BHA N

HONBL EMR JUSTICEV.S. SI RPURKAR
For Appellant(s) M. Sint an Mehta, Adv. for

Ms. Shipr a CGhose, Adv.
For Respondent (s) M ss Shweta Garg, Adv. for
M. B.V. Bal r a mbDas, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
To be listed after the decision of the Constitution Bench in Bri j Lal & OQher

S Vs.

Commi ssi onerof IncomeTax[2005] 279ITR432( SC)

(Parveen Kr. Chaw a) (Neeru Bal a
Vij)
Court Master Court Mas
ter



